IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :17-07-2025
Date : 17.07.2025

Name of the Applicant

_ BLAPL- Order Dtd.
55639/20251(17.07.2025 5563/2025 A.PATTANAIK C.0. 2025-07-15 BAIL-2
) RSA- Order Dtd.
55640/20251(17.07.2025 412/2024 M.K.RATH C.0. 5025-07-15
) ABLAPL- Order Dtd.
55649/20251(17.07.2025 6367/2025 S. R. PATTNAIK C.0. 5025-07-15
) BLAPL- Order Dtd.
55652/20251(17.07.2025 6603/2025 SARAT DASH C.0. 5025-07-15 BAIL-2
] BLAPL- Order Dtd.
55653/20251(17.07.2025 6577/2025 B. N. SAHU C.0. 5025-07-15 BAIL-2
] CRLMC- COURT NO. |Order Dtd.
55654/20251(17.07.2025 2048/2025 A. K. BEHERA C.0. > OLD 2025-07-15
MISC.
) FAO- COURT NO. |Order Dtd.
55655/20251(17.07.2025 267/2025 J. DEHURY C.0. 5 OLD 2025-07-14 SggEAL
] BLAPL- COURT NO. |Order Dtd.
55657/20251(17.07.2025 5318/2025 JADUNATH PRADHAN Cc.O. > OLD 2025-07-15
] ABLAPL- COURT NO. |Order Dtd.
55658/20251(17.07.2025 7854/2025 JADUNATH PRADHAN Cc.O. > OLD 2025-07-15
] ABLAPL- COURT NO. |Order Dtd.
55659/20251(17.07.2025 3672/2025 TUKUNA KUMAR MISHRA Cc.O. 17 2025-04-03
) BLAPL- COURT NO. |Order Dtd.
55660/20251(17.07.2025 6600/2025 JADUNATH PRADHAN Cc.O. 17 2025-07-15
_ ABLAPL- COURT NO. |[Order Dtd.
5661/2025|17.07.2025  [o o 5o,c |JRADUNATH PRADHAN c.o. 17 2025-07-15
_ ABLAPL- COURT NO. |[Order Dtd.
5662/2025|17.07.2025  [o 00 0, |JRDUNATH PRADHAN c.o. 17 2025-07-15 |[BAIL-2
X BLAPL- COURT NO. Order Dtd.
55663/20251(17.07.2025 5137/2025 JADUNATH PRADHAN Cc.O. 17 2025-07-15 BAIL-1
MISC.
X FAO- COURT NO. Order Dtd.
55667/2025(17.07.2025 291/2025 J. DEHURY C.0. 17 5025-07-14 SggEAL
MISC.
X FAO- COURT NO. Order Dtd.
55668/2025(17.07.2025 266/2025 J. DEHURY C.0. 17 2025-07-14 APPEAL
SEC.
X ABLAPL- COURT NO. Order Dtd.
55670/20251(17.07.2025 6694/2025 A. MOHANTY C.0. 17 5025-07-15




5672/2025(17.07.2025 30 5T I, MOHANTY COURT NO. Draer Dre.

55673/2025 |17.07.2025 228?52525 A. MOHANTY COURT NO. raer ot

55674/2025 |17.07.2025 2;‘353;024 H.K.PATRA Sogig NO- gggjfo?ﬁé BATL-2
5676/2025(17.07.2025 23;@5;525 P.R.PARIDA SOURT NO. [Oreer ot
5677/2025(17.07.2025 LU0 L R R NAYAK SOURT NO- Proer bt

55678/2025 |17.07.2025 ?2?252625 B MOHAPATRA Sogig NO- Sgiifosffé BATL-2
55679/2025 (17.07.2025 ?fi?fggZS G.JAYSINGH COURT NO- e s

55680/2025 |17.07.2025 2’22352025 BIRAJA PRASAD NANDA ESURT NO- gggif(}?ffé BATL-2
55681/2025 |17.07.2025 ?53252625 P.K.PARIDA SSURT NO- gggifogfgi
55682/2025(17.07.2025 2?2;3;025 BIRAJA PRASAD NANDA (l:(;URT NO. %SEEOSE%
55683/2025(17.07.2025 22?53;025 RAMESH CHANDRA MAHARANA ESURT NO. gggifo?ffé
5684/202517.07.2025 08000 M.R. SAHOO COURT RO Oreer oro:  |BaTL-2
55685/2025(17.07.2025 ?%%;2025 SUBASH CHANDRA PANI C{SURT NO- %SEEOS?& gii;CH_g
5686/2025(17.07.2025 [ 2L080 I, MOHANTY COURT NO. Praer Ded.

sear/202 27.07.2025 )70 s coo wo.Jorger e oz
55688/2025 |17.07.2025 ?gé§;;2025 P K DAS COURT NO. Draer Drd.

55690/2025 |17.07.2025 322552625 M.R.SAHOO COURT NO. Draer Ded.

55691/2025 |17.07.2025 ?gégi;2025 A K ROUL R O T ey Ioanc_a
55692/2025 |17.07.2025 ?55;;;2025 M R SAHOO EOURT NO- SESEEOSEfé




X CRLMP- COURT NO. Order Dtd.
5693/202517.07.2025 o5V |7, D. MUDULIT ; T
X ABLAPL- COURT NO. Order Dtd.
5694/2025(17.07.2025  HELAR s panDa ; o [BarL-1
X WP (C) - COURT NO.
5695/2025(17.07.2025 120" |8 DAs S
X CRLMA- COURT NO. Order Dtd.
5696/202517.07.2025 (908 B, w. sanv o Tt
X ABLAPL- COURT NO. Order Dtd.
$5697/2025(17.07.2025  PRLAEC MR SAHOO S o [parL-l
. WP (C) — COURT NO. Order Dtd. WRIT
5698/2025117.07.2025 114415 /50,5 B P TANGA 3 OLD 2025-07-14 |BRANCH-2
_ CRLMC- COURT NO. |order Dtd.
5699/2025(17.07.2025 (SO lu. k. paTRA o Tt
WRIT
_ WP (C) - COURT NO. Order Dtd. |BRANCH
55700/2025117.07.2025 19287/2025 RANJIT MOHANTY > OLD 2025-07-15 (DIVISION |
BENCH-2)
_ ABLAPL- COURT NO. Order Dtd.
5701/2025(17.07.2025  AE2870 16, sAHOO - T oa ot
_ CRLMC- COURT NO. Order Dtd.
5702/2025(17.07.2025 (X050 . K. PATRA - P
_ WP (C) - COURT NO. Order Dtd.
5703/2025(17.07.2025 10157 Ik K NaTH s et
_ WP (C) - COURT NO. Order Dtd.
55704/2025117.07.2025 19005/2025 RABINDRA KUMAR PATNAIK > OLD 5025-07-15
_ CRLA- COURT NO. Order Dtd.
5705/2025(17.07.2025  c505° . MOHANTY ooy PP
_ WP (C) - COURT NO. Order Dtd. |WRIT
5706/2025117.07.2025 119,57 /50,5 [B SAMAL 2 OLD 9999-12-31 |BRANCH-8
] ABLAPL- COURT NO. Order Dtd.
5707/2025(17.07.2025 o0 S50 |JYOTT RANJAN SAHOO - e oa s  [BATL-2
. ABLAPL- COURT NO. Order Dtd.
5708/2025(17.07.2025  EeaT MR SAHOO - e oaos
WRIT
. WP (C) — COURT NO. Order Dtd. BRANCH
5708/2025117.07.2025 11953 /50,5 M R NAYAK 2 OLD 9999-12-31 | (DIVISION |
BENCH-3)
. FAO- COURT NO. Order Dtd.
5710/2025(17.07.2025 797 . M. R. BARIK oo Tt
55712/2025|l7.07.2025 |ABLAPL— G.R.PATRA COURT NO. Order Dtd. BAIL-2

1

1

1




7867/2025 2 OLD 2025-07-15
: FAO- COURT NO. |Order Dtd.
55713/2025|17.07.2025 10/2025 M. R. BARIK > OLD 2025-07-15
WRIT
: WP (C) - COURT NO. |Order Dtd. |[BRANCH
5714/2025117.07.2025 ;9145 /5025 M ¥ PATL 20 2025-08-21 | (DIVISION .
BENCH-2)
: ABLAPL- COURT NO. |Order Dtd.
55715/2025|17.07.2025 s68/2025 |- K. BEHERA 20 2025-07-15
: WP (C) - COURT NO. |Order Dtd.
5716/2025|17.07.2025 |00 05 50,5 A K SWAIN 20 2025-07-15
: ABLAPL- COURT NO. |Order Dtd.
55717/2025|17.07.2025 Lo Ho,5 (A- K. BEHERA 20 2025-07-15
: WP (C) - COURT NO. |Order Dtd.
5718/2025|17.07.2025 | o005 50,5 [N K ROUT 20 2025-07-15
: ABLAPL- COURT NO. |Order Dtd.
5719/2025|17.07.2025 1005 555 |SRTYABRATA SAHOO 20 2025-07-15
: ABLAPL- COURT NO. |Order Dtd.
55721/2025|17.07.2025 5 o00 50,5 (SRINIBASH MOHANTY 20 2025-07-15
: CRLMC- COURT NO. |Order Dtd.
5722/2025/17.07.2025 /o, /5,5 |S. CHOUDHURY 20 2025-07-14
MISC.
: FAO- COURT NO. |Order Dtd.
5723/2025/17.07.2025 [0 50,5 |[J. DEHURY 20 2025-07-15 |[APPEAL
SEC.
: WP (C) - COURT NO. |Order Dtd. |WRIT
5726/2025|17.07.2025 |50 05 /5055 [P K MOHANTY 20 2025-08-19 |BRANCH-5
: WP (C) - COURT NO. |Order Dtd.
5727/2025|17.07.2025 [0, 1 /55 | JADUNATE PRADHAN 20 2025-07-15
WRIT
: WP (C) - COURT NO. |Order Dtd. |BRANCH
5728/2025|17.07.2025 [0, 1y /5,5 | JADUNATH PRADHAN 20 2025-07-15 | (DTVISION |
BENCH-2)
: WP (C) - COURT NO. |Order Dtd. |WRIT
5730/202517.07.2025 11 4946,5025 P K DAS 20 2025-07-14  |[BRANCH-2
: WP (C) - COURT NO. |Order Dtd. |WRIT
5731/2025|17.07.2025 [0, 00 /5,5 | JADUNATH PRADHAN 20 2025-07-15 |[BRANCH-8
: WP (C) - COURT NO. |Order Dtd. |WRIT
5732/2025117.07.2025 | 0005 5g,5 R K MOHABHOI 20 2025-07-14  |BRANCH-8
: WP (C) - COURT NO. |Order Dtd.
5733/2025|17.07.2025 [0, 05 /5,5 | JADUNATE PRADHAN 20 2025-07-15




WRIT
5734/2025(17.07.2025 [0 1C)7 |JADUNATH PRADHAN SOURT NO. Draer Drd. ?§?$§§ION_
BENCH-2)
5735/2025(17.07.2025 100017 IR K MomaBHOT SOURT NO. Draer Ded.
5737/2025(17.07.2025  [[040)7  ls  pariDA SooR e
5739/202517.07.2025  [[E56L7 IR K saHU SOURT NO. Draer Dre.
55740/2025 17.07.2025 ?gég;;2025 A K PANDA gogig NO- gggifOSEfé
5741/2025 17072025 {01,015 NAYAK > o |2025-07-14  BRANCH-
55742/2025|17.07.2025 ?5522;2025 S K NAYAK Sogig NO- gggifosffé
55743/2025|17.07.2025 ?gigg;2025 JADUNATH PRADHAN Sogig NO- gggifosffé giiECH—l
S S Y coos w0 odee ot iz
55745/2025 17.07.2025 ?5{52;2025 JADUNATH PRADHAN SgURT NO. gggifOSEfé giiECH_8
55746/2025(17.07.2025 ?Ségi;ZOZS SITANSU MOHAN STNGH SSURT NO. SESEEOSEfé EE;ECH_Z
55747/2025 |17.07.2025 ?giiz;2025 JADUNATH PRADHAN SgURT NO- gggngSEfé giiECH_l
55748/2025(17.07.2025 ?Ség;;ZOZS SITANSU MOHAN STNGH SSURT NO. SESEEOSEfé EE;ECH_S
55749/2025 17.07.2025 ?gigi;2025 JADUNATH PRADHAN ggURT NO- SSSEEOSETé
WRIT
55750/2025 |17.07.2025 ?gif;;2025 JADUNATH PRADHAN SOURT NO. Draer Drd. ?§?5§210N_
BENCH-2)
5751/2025 |17.07.2025 ?5;22;2025 STTANSU MOHAN SINGH N T el S
55752/2025 |17.07.2025 ?Ség;;2025 SITANSU MOHAN SINGH et ST LN
55753/2025 |17.07.2025 ?5;?;;2025 STTANSU MOHAN STINGH SgURT NO- 2332505534 EE£ECH_1

1




: WP (C) - COURT NO. |Order Dtd. |WRIT
5754/202517.07.2025 18503/2025 D LALA 20 2025-07-14  BRANCH-5
MISC.
: FAO- COURT NO. |Order Dtd.
55755/2025|17.07.2025 267/2025 |5 SWAIN 20 2025-07-14 APPEAL
SEC.
: FAO- COURT NO. |Order Dtd.
55756/2025|17.07.2025 10/2025 A K BARIK 20 2025-07-15
: FAO- COURT NO. |Order Dtd.
55757/2025|17.07.2025 10/2025 S K MOHAPATRA 20 2025-07-15
: FAO- COURT NO. |Order Dtd.
55758/2025|17.07.2025 1472025 S K MOHAPATRA 20 2025-07-15
: FAO- COURT NO. |Order Dtd.
5759/2025/17.07.2025 115055 A K BARIK 20 2025-07-15
MISC.
: FAO- COURT NO. |Order Dtd.
5760/202517.07.2025 [, gg 54,5 N K SATAPATHY 20 2025-07-15 2E§EAL
: FAO- COURT NO. |Order Dtd.
5761/202517.07.2025 .o 0,5 P K PARIDA 20 2025-07-15
: BLAPL- COURT NO. |Order Dtd.
5762/202517.07.2025 (oo 0 5055 M S HASAN 20 2025-07-15
: FAO- COURT NO. |Order Dtd.
5763/202517.07.2025 [0 0,5 S SWAIN 20 2025-07-15
MISC.
: FAO- COURT NO. |Order Dtd.
5764/202517.07.2025 /5 50,5 N K ROUT ‘ 2025-08-19 |APPEAL
SEC.
: RSA- COURT NO. |Order Dtd. |SECOND
5765/202517.07.2025 [, B BEHERA 12 5999-19-31 |APPEAL
: CMP- COURT NO. |Order Dtd.
5766/2025|17.07.2025 [0 500, |Y DAS 3 oLD 2025-08-18
: CRLMA- COURT NO. |Order Dtd.
55767/2025|17.07.2025 79/2025 D K NAIK 3 OLD 5025-07-15
: TRPCRL- COURT NO. |Order Dtd.
>5768/2025(17.07.2025 54/2025 G R PTRA 16 5025-08-18
: CRLMP- COURT NO. |Order Dtd.
55769/2025(17.07.2025 826/2025 G SAHOO 16 2025-07-14
: BLAPL- COURT NO. |Order Dtd.
55770/2025(17.07.2025 | Uoo' o000 |R K SARANGI . 2025-07-15%
MISC.
: FAO- COURT NO. |Order Dtd.
55771/2025|17.07.2025 266/2025 S SWAIN 16 2025-07-14 APPEAL
SEC.
: WP (C) - COURT NO. |Order Dtd.
55772/2025|17.07.2025 18361/2025 G D MALLICK 12 2025-07-31
: WP (C) - COURT NO. |Order Dtd.
55773/2025|17.07.2025 18409/2025 G D MALLICK 12 5025-07-31
: WP (C) - COURT NO. |Order Dtd. |WRIT
55774/2025|17.07.2025 18806/2025 C D MALLICK 12 2025-07-31 |BRANCH-7
: WP (C) - COURT NO. WRIT
5775/2025117.07.2025 |10 00 /555 |G D MALLICK 12 BRANCH-2
: WP (C) - COURT NO. |Order Dtd. |WRIT
55776/2025|17.07.2025 18244/2025 |G D MALLICK 12 2025-07-31  |BRANCH-2




WRIT

i WP (C) - COURT NO. [0Order Dtd. BRANCH
5777/2025|17.07.2025 119560 /2025 | D MALLICK 12 2025-07-31 | (DIVISION |
BENCH-1)
i MATA- COURT NO. |Order Dtd. FIRST
55778/20251(17.07.2025 98 /2024 H S PAIKRAY 1 2095-08-13 |[APPEAL
WRIT
M/S.BIPLABA P.B. BAHALI,
i WPCRL- COURT NO. [0rder Dtd. BRANCH
55779/20251(17.07.2025 5/2024 E.g.;iiZéM.SAHU,D.SINGH, 5 2024-03-13 (DIVISION |
T BENCH-1)
i WA- COURT NO. [0rder Dtd.
55781/2025|17.07.2025 2601/2024 |P K MOHANTY 5 2025-07-16
i WA- COURT NO. |[0rder Dtd. WRIT
55782/20251(17.07.2025 137172024 B K DAS 25 2025-07-15 |[rPPEAL
i WA- COURT NO. [0rder Dtd. WRIT
55783/2025(17.07.2025 1816/2024 M R SAHOO 5 2025-07-15  |APPEAL
i COURT NO. [0rder Dtd. SECOND
55784/2025(17.07.2025 |RSA-6/2006 |D NAYAK 5 2025-07-15  |APPEAL
i RSA- COURT NO. [0rder Dtd. SECOND
55785/2025(17.07.2025 244/2018 A PARIDA 25 2025-07-15 ||lAppEAL
i RSA- Order Dtd. SECOND
55786/2025(17.07.2025 417/2023 R SAMAL DR (J) 2025-08-11 ||lAppEAL
i RSA- COURT NO. [0rder Dtd. SECOND
55787/2025(17.07.2025 183/2022 D BARIK 7 5999-12-31 |IAPPEAL
i RSA- COURT NO. [0rder Dtd. SECOND
55789/2025/17.07.2025 116/2024 K C SAMAL 12 2025-07-28 |APPEAL
i WP (C) - COURT NO. [0rder Dtd. WRIT
579072025 |17.07.2025 1) 0,50 /5023 |5+ F-DHAL 3 OLD 2023-09-04 |BRANCH-2
i CMP- COURT NO. [0rder Dtd. WRIT
55791/2025(17.07.2025 74172021 S MOHARANA 3 OLD 2025-07-15 |[BRANCH-&
i CMP- COURT NO. [0rder Dtd. WRIT
55792/2025(17.07.2025 74172021 S MOAHARANA 3 OLD 2025-07-15 |BRANCH-6
i CMP- COURT NO. [0rder Dtd. WRIT
55793/2025|17.07.2025 934/2023 G C MOHANTY 3 OLD 2025-07-16 [BRANCH-6
i CMP- COURT NO. [0rder Dtd. WRIT
55794/20251(17.07.2025 934/2023 B R SENAPATI 3 OLD 2025-07-16 |[RRANCH—6
i CRLA- COURT NO. |Order Dtd. CRIMINAL
55795/2025(17.07.2025 666/2024 B P TANGA 3 5999-12-31 |APPEAL
i WP (C) - COURT NO. [0rder Dtd. WRIT
55796/2025|17.07.2025 15989/2020 G C JENA 3 2025-06-20 BRANCH-4
i CONTC- COURT NO. [0rder Dtd.
55797/2025(17.07.2025 2644/2025 A.K.DAS 5 2025-07-16
i WP (C) - COURT NO. [0rder Dtd. WRIT
55798/2025|17.07.2025 15989/2020 S MALLICK 3 2025-06-20 BRANCH-4

1




_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55799/202517.07.2025 |, o0 001, |G C JENA 3 5025-06-20  |BRANCH-8

_ CONTC- COURT NO. |Order Dtd.

55800/2025|17.07.2025 2638/2025 |J-LENKA 3 2025-07-16

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55801/2025(17.07.2025 |5, oo )00, |S MALLIK 5 50550620  |BRANCH-8

_ CONTC- COURT NO. |Order Dtd.

55802/202517.07.2025 |7 .07, o |SUMANTA DAS 3 025-07-1¢

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55803/202517.07.2025 | ooo’ o 0o |A. K. MOHANTY ot 5999-19-31  |BRANCH-7
MISC.

_ MACA- COURT NO. |Order Dtd.

55805/2025(17.07.2025 |-, N K ROUT ot 5055-07-15 |APPEAL
SEC.

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55806/202517.07.2025 |00 50, |C.R.NAYAK e 2025-07-16  |BRANCH-S
WRIT

_ WP (C) - COURT NO. |O0rder Dtd. |BRANCH

55807/202517.07.2025 |07 o0, |C.R.NAYAK o< 2025-07-16 | (pTvisION |
BENCH-1)
MISC.

_ MACA- COURT NO. |Order Dtd.

55808/202517.07.2025 | Z 00 | SWAIN o< 5025-07-15 |APPEAL
SEC.

_ WP (C) - COURT NO. |Order Dtd.

55810/2025(17.07.2025 | oy oo 00 N K ROUT e 5025-07-1¢

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55811/2025(17.07.2025 | 7ocos o0, o |L MOHANTY e 5025-07-16  |BRANCH-3

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55813/2025(17.07.2025 | 00 0 o |C.R.NAYAK e 5025-07-16  |BRANCH-3

_ WP (C) - COURT NO. |O0rder Dtd.

55815/202517.07.2025 [T oo-0 0o |D K JENA ot 0550716

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

55817/2025|17.07.2025 18168/2025 S K PARIDA 5 9025-07-16 BRANCH-2

_ WP (C) - COURT NO. |0rder Dtd.

55818/2025(17.07.2025 |0, 20, 0o o |C.R.NAYAK e 0550716

_ WP (C) - COURT NO. |O0rder Dtd.

55820/2025(17.07.2025 | 7o, 00 o |S K NAYAK 20 2055-08-14

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

5821/2025117.07.2025 |1 4066/50p5 |5+ SAMAL 20 2025-07-16 |BRANCH-5

_ WP (C) - COURT NO. |0rder Dtd. |WRIT

5822/2025|17.07.2025 115975 /5005 K K NAYAK 2 OLD 2025-07-17 |BRANCH-6

55824/2025(17.07.2025  |CRLMC- P R SWAIN COURT NO. |Order Dtd. |CRIMINAL




11946/2024 | 2 OLD 9999-12-31  |MISC
. WP (C) - COURT NO. Order Dtd. WRIT
5825/2025(17.07.2025 700 0 o0, o KAMALAKANTA NAYAK > oLD 2025-07-17  |BRANCH-S
. WP (C) - COURT NO. Order Dtd. WRIT
5827/2025117.07.2025 119440 /2025 |S-SAMAL 2 OLD 2025-07-16 |BRANCH-5
. WP (C) - COURT NO. Order Dtd. WRIT
05831/2025117.07.2025 1158y /5004 [R C MUDULI 2 OLD 2025-07-14 |BRANCH-3
. WP (C) - COURT NO. Order Dtd.
55832/2025 17.07.2025 (150707 |S. SAMAL > oup 0950714
_ WP (C) - COURT NO. Order Dtd.
55833/2025(17.07.2025 7o 00" 0 IN K ROUT > oLD 02071
WRIT
_ WP (C) - COURT NO. |Order Dtd. |BRANCH
5837/2025117.07.2025 11487 /5005 |S- SAMAL 2 OLD 2025-07-16 | (DIVISION
BENCH-2)
. WP (C) — COURT NO. Order Dtd. WRIT
5840/2025117.07.2025 |1 5445 /50,5 [N K ROUT 2 OLD 2025-07-16 |BRANCH-6
_ WP (C) - COURT NO.
$5842/2025(17.07.2025 |15 o0 [P C DAS > oup
WRIT
_ WP (C) - COURT NO. |Order Dtd. |BRANCH
5845/2025117.07.2025 14195 /50p5 |S- SAMAL 2 OLD 2025-07-16 | (DIVISION |-
BENCH-2)
_ WP (C) - COURT NO. Order Dtd.
55847/2025117.07.2025 19062/2025 SHARMISTHA SAMAL > OLD 2025-07-16
_ WP (C) - COURT NO. |Order Dtd. |[WRIT
55849/2025117.07.2025 19058/2025 SHARMISTHA SAMAL > OLD 2025-07-16 BRANCH=-5
. WP (C) — COURT NO. Order Dtd. WRIT
55851/2025117.07.2025 19057/2025 SHARMISTHA SAMAL > OLD 2025-07-16 BRANCH-6
. WP (C) — COURT NO. Order Dtd. WRIT
5852/2025117.07.2025 115095 /5005 |5 - SAMAL 2 OLD 2025-07-16 |BRANCH-5
_ WP (C) - COURT NO. Order Dtd.
55854/2025|17.07.2025 19053/2025 SHARMISTHA SAMAL > OLD 2025-07-16
. WP (C) — COURT NO. Order Dtd.
55857/2025117.07.2025 19051/2025 SHARMISTHA SAMAL > OLD 2025-07-16
. WP (C) — COURT NO. Order Dtd. WRIT
55859/2025|17.07.2025 19049/2025 SHARMISTHA SAMAL 5 OLD 2025-07-16 BRANCH-8
. WP (C) - COURT NO. Order Dtd. WRIT
55860/2025|17.07.2025 19043/2025 SHARMISTHA SAMAL > OLD 2025-07-16 BRANCH-5

| —)

1 N ~ —




: WP (C) - COURT NO. |Order Dtd. |WRIT
55861/2025|17.07.2025 19041/2025 SHARMISTHA SAMAL > OLD 2025-07-16  |BRANCH-2
: WP (C) - COURT NO. |Order Dtd.
55863/2025(17.07.2025 19025/2025 SHARMISTHA SAMAL > OLD 2025-07-16

: WP (C) - COURT NO. |Order Dtd.
55866/2025(17.07.2025 19100/2025 SHARMISTHA SAMAL > OLD 2025-07-16

: WP (C) - COURT NO. |Order Dtd. |WRIT
55867/2025|17.07.2025 19094 /2025 SHARMISTHA SAMAL > OLD 2025-07-16 |RRANCH-8
: WP (C) - COURT NO. |Order Dtd. |WRIT
55869/2025|17.07.2025 19084/2025 SHARMISTHA SAMAL > OLD 2025-07-16  |BRANCH-1
: WP (C) - COURT NO. |Order Dtd. |WRIT
5870/2025|17.07.2025 | g o), 5 |SHARMISTHA SAMAL 2 OLD 2025-07-16  |BRANCH-3
: BLAPL- COURT NO. |Order Dtd.
5871/2025/17.07.2025 [ on " 5,5 B B MALLICK e 2025-05-16

: WP (C) - COURT NO. |Order Dtd. |WRIT
5873/202517.07.2025 |50 50,5 K PARIDA p 2025-07-16 |BRANCH-8
: BLAPL- COURT NO. |Order Dtd.
5874/2025|17.07.2025 [ L o055 |H K TRIPATHY p 2025-07-15

: BLAPL- COURT NO. |Order Dtd.
5876/202517.07.2025 o) 00" 5,5 |PRATAP KU. BARIK e 2025-07-15

: BLAPL- COURT NO. |Order Dtd.
5878/2025/17.07.2025 o550 5,5 |PRATAP KU. BARIK 6 2025-07-15

: BLAPL- COURT NO. |Order Dtd.
55881/2025(17.07.2025 6602/2025 ARUN KUMAR BUDHIA 6 5025-07-15

: BLAPL- COURT NO. |Order Dtd.
55883/2025(17.07.2025 6190/2025 GANESH SAHOO 6 5025-07-15

: BLAPL- COURT NO. |Order Dtd.
55886/2025(17.07.2025 6539/2025 GANESH SAHOO 6 5025-07-15 BATL-2

: BLAPL- COURT NO. |Order Dtd.
55888/2025(17.07.2025 6369/2024 PANKAJ PARIDA 6 5025-07-15

: BLAPL- COURT NO. |Order Dtd.
55892/2025(17.07.2025 5194/2025 M R SAHOO 6 2025-07-15

: BLAPL- COURT NO. |Order Dtd.
55894/2025(17.07.2025 5838/2025 M R SAHOO 6 5025-07-15 BATL-2

: BLAPL- COURT NO. |Order Dtd.
5897/2025117.07.2025 |00 0/ 50,5 M R SAHOO 6 9025-07-15 |BAIL=2

: BLAPL- COURT NO. |Order Dtd.
5899/2025/17.07.2025 000" 5,5 (P K BEHERA p 2025-07-15 |BAIL-1

: BLAPL- COURT NO. |Order Dtd.
5901/2025|17.07.2025 [0 o |R K MALLICK c 2025-07-15%

: ABLAPL- COURT NO. |Order Dtd.
55904/2025|17.07.2025 4834/2025 ANIL SRHOO 6 2025-07-15




_ ABLAPL- COURT NO. |Order Dtd.
55907/2025|17.07.2025 4883/2025 BISWAMITRA RANA p 2025-07-15

_ ABLAPL- COURT NO. |Order Dtd.
55909/2025(17.07.2025 ;o' ' o |GAYADHAR SAMAL c 2025-07-15

_ ABLAPL- COURT NO. |Order Dtd.
55911/2025117.07.2025 4897/2025 BISWAMITRA RANA 6 5025-07-15

_ ABLAPL- COURT NO. |Order Dtd.
55914/2025(17.07.2025  [o-'c ' o |TAPAN KUMAR JENA SAMANTA c 2025-07-15

_ ABLAPL- COURT NO. |Order Dtd.
55915/202517.07.2025 (22,200 . |T R DAS 3 50950813

_ ABLAPL- COURT NO. |0rder Dtd.
55916/2025117.07.2025 7862/2025 T R DAS 17 5025-09-02 BAIL-2
_ ABLAPL- COURT NO.
55918/2025(17.07.2025 5050/2025 |T R DAS e

_ ABLAPL- COURT NO. |0rder Dtd.
55919/2025(17.07.2025 6140/2025 |T R DAS i 2025-08-06

_ ABLAPL- COURT NO. |0rder Dtd.
55920/2025(17.07.2025 [0 ' o |GYANA RANJAN PATRA i 2025—07-15

_ WP (C) - COURT NO. |Order Dtd. |WRIT
55921/2025(17.07.2025 181022025 [A MOHANTY i 2025-07-14  |BRANCH-8
_ ABLAPL- COURT NO. |0rder Dtd.
55924/2025117.07.2025 7498/2025 N SAHOO 17 2025-08-11

_ ABLAPL- COURT NO. |0rder Dtd.
55925/2025(17.07.2025 o0 ' |BIKRAM BEHERA e 2025-07-15

_ ABLAPL- COURT NO. |0rder Dtd.
55927/2025(17.07.2025  [J0" S0, |BIKRAM BEHERA s 2025-07-15

_ ABLAPL- COURT NO. |0rder Dtd.
55928/2025(17.07.2025 D 20 o [P K MISHRA i 5025-09-0s |BAIL-2
] ABLAPL- COURT NO. |[Order Dtd.
5929/2025(17.07.2025  [J 00" o ASWINI KUMAR MISHRA (3) 1 5025-07-15%

_ ABLAPL- COURT NO. |0rder Dtd.
55930/2025117.07.2025 7843/2025 ASHOK KUMAR SAHOO 17 5025-07-15 BAIL-2
_ ABLAPL- COURT NO. |0rder Dtd.
5931/2025117.07.2025 [0, 50,5 (S S BISWAL 17 9025-07-15 |BAIL=2
] ABLAPL- COURT NO. |[Order Dtd.
55933/2025|17.07.2025 7845/2025 P P DASH 17 2025-09-02

_ ABLAPL- COURT NO. |0rder Dtd.
55934/2025117.07.2025 7846/2025 M R SAHOO 17 5025-09-02 BAIL-2
55935/2025(17.07.2025 | ABLAPL- 'PANKAJ PARIDA COURT NO. |Order Dtd. |BAIL-2




7849/2025 17 2025-07-15
5936/2025(17.07.2025 200 |8 DAs COURT NO. Draer Drd.
$5937/2025(17.07.2025 88T e K MALLICK COURT NO. Draer Ded.

55939,/2025 (17.07.2025 325?52525 J KAMILA COURT NO. [omeer ot
5940/2025(17.07.2025  SPE e K Das COURT NO. Draer Drd.
55941/2025 17.07.2025 §§§252625 S K DAS SgURT NO- gggﬁfogffi
55942/2025 (17.07.2025 ?gggf;sZS S K BISWAL COURT NO. [Omeer ot
55948/2025 |17.07.2025 ?5582;2025 MANOJ KUMAR MOHANTY (2) C{SURT NO- gggifOSEfé
55950/2025 [17.07.2025 5%23/2025 T K JENA SoURT NO-PEeeT oo
55952/2025 |17.07.2025 f%g;/2025 B DAS SQURT NO. Dreer Dre
55953/2025 (17.07.2025 325;2025 T K MOHANTY SOURT NO.Preer Dol
55954/2025 (17.07.2025 325;2025 A DAS SoURE HO- ggggfogfgé
55955/2025 |17.07.2025 2?5}2025 P K SWAIN SQURT NO. Dreer Dre
55956/2025 (17.07.2025 225;2025 J C BARAL R N T oo
5957/2025(17.07.2025 (S007 M D BISWAL SOURT NO. Draer Dre
55958,/2025 17.07.2025 225;2025 P K PAL oORE e SSSEEOSEfé
5959/202517.07.2025 |3 W00 A MOHANTY R O e e e eron
55960/2025 |17.07.2025 ggég;;2024 U P BAG SOTRT NO. roer Dt
55961/2025 |17.07.2025 ?gég;;ZOZS S R BARIK 0 P el S

1




: WP (C) - COURT NO. |Order Dtd. |WRIT
5962/202517.07.2025 | g2 555 |G SUNDARA 23 2025-09-1¢ |[BRANCH-3
: WP (C) - COURT NO. |Order Dtd. |[WRIT
55964/2025|17.07.2025 19291/2025 1 R ROUTRAY 23 2025-07-15 |BRANCH-6
WRIT
: WP (C) - COURT NO. |Order Dtd. |BRANCH
5967/2025|17.07.2025 | gg0y /5,5 RABI NARAYAN BEHERA 23 2025-07-16 | (DIVISION |
BENCH-1)
WRIT
: WP (C) - COURT NO. |Order Dtd. |BRANCH
5969/2025|17.07.2025 |0/ 5,5 RABI NARAYAN BEHERA 23 2025-07-16 | (DTVISION
BENCH-2)
: CMP- COURT NO. |Order Dtd. |[WRIT
5971/2025|17.07.2025 | Jc 5010 R CH ROUT 21 2025-08-19 |BRANCH-8
: WP (C) - COURT NO. |Order Dtd.
5972/2025|17.07.2025 |7 o5 50,5 | JYOTIRANIAN SAHOO 01 2025-07-16
: WP (C) - COURT NO. |Order Dtd.
5974/2025|17.07.2025 | ooy 50,5 B P TANGA 21 2025-07-16
: CRLMC- COURT NO. |Order Dtd.
5976/2025|17.07.2025 |7 0755 |SIDHARTHA MISHRA 2 OLD 5999-12-31
: WP (C) - COURT NO. |Order Dtd. |WRIT
5977/2025|17.07.2025 [ 550y /5,5 MANOJ KUMAR MOHANTY (2) 51 2025-08-21  |BRANCH-3
: WP (C) - COURT NO. |Order Dtd. |WRIT
5978/2025|17.07.2025 |00 00 /5,5 LAMBODAR PRADHAN 21 2025-07-16 |BRANCH-8
: WP (C) - COURT NO. |Order Dtd. |[WRIT
5979/2025117.07.2025 195491 /505 (R ¥ SAHU 21 2025-07-16  |BRANCH-7
WRIT
: WP (C) - COURT NO. |Order Dtd. |BRANCH
5980/2025117.07.2025 ;5443 /5025 R DAS 21 2025-07-15 | (DIVISTON |
BENCH-2)
: WP (C) - COURT NO. |Order Dtd. |[WRIT
598172025 17.07.2025 ) 4g98/2025 X DAS 21 2025-07-15 |BRANCH-3
: WA~ COURT NO. |Order Dtd. |WRIT
5982/2025|17.07.2025 |5 - 0, |P K JENA 01 2025-07-16 |[APPEAL
: CRLA- COURT NO. |Order Dtd. |CRIMINAL
5983/2025|17.07.2025 |/ o0%,0,, |B DAS 7 2025-10-27  |APPEAL
: CRLA- COURT NO. |Order Dtd. |CRIMINAL
5985/2025/17.07.2025 |7, 0505, B DAS 7 2025-10-27  |APPEAL
WRIT
: WP (C) - COURT NO. |Order Dtd.
55986/2025|17.07.2025 5829/2017 B K PANDA 5 2025-07-1¢ |BRANCH

(DIVISION |

1 T~ —

1




| BENCH-2)

_ JCRLA- COURT NO. [Order Dtd. |CRIMINAL

55989/2025|17.07.2025 40/2024 P K LENKA 5 9999-12-31 |APDEAL

_ BLAPL- COURT NO. Order Dtd.

55991/202517.07.2025 | "0 o |[AMLAN SHAKTI PAUL c 025 -07-1¢

: BLAPL- COURT NO. [Order Dtd.

55992/202517.07.2025 |, 5000 | |AMARESH DAS i 2055-07-1¢ [BAIL-2

: WP (C) - COURT NO. [0rder Dtd. |WRIT

55993/2025|17.07.2025 187522025 |JYOTISH RANJAN DAS 12 2025-07-14  |BRANCH-7

_ CRLMC- COURT NO. [Order Dtd. |CRIMINAL

55994/2025|17.07.2025 2040/2025 [SARAT DASH 12 2025-07-15 IMIsC

_ CRLMC- COURT NO. Order Dtd.

55995/202517.07.2025 |00 o |A. K. BEHERA 7 20250715

_ CRLMC- COURT NO. Order Dtd.

55996/202517.07.2025 | o |A. K. BEHERA 5 OLD 20550715

_ CRLMC- COURT NO. |Order Dtd.

55997/202517.07.2025 |27 |GHANASHYAM MOHANTY 5 OLD 20550715

: WP (C) - COURT NO. [Order Dtd. |WRIT

55999/202517.07.2025 | oeon 0o |A. MOHANTY 7 20525-07-15  |BRANCH-3

: CMP- COURT NO. Order Dtd.

56001/2025(17.07.2025 |y o0 0., [DILLIP SAMAL 3 oLD 20550710

: ABLAPL- COURT NO. Order Dtd.

56002/202517.07.2025 [ 700 o |AMLAN SHAKTI PAUL 3 oLD 5025-07-1¢ [BRIL-2

: ABLAPL- COURT NO. Order Dtd.

56003/202517.07.2025 | J2000 o [AMLAN SHAKTI PAUL 3 oLD 025 -07-1¢

: ABLAPL- COURT NO. Order Dtd.

56004/202517.07.2025 20700 o [P K. BARIK 3 oLD 5025-07-15

: ABLAPL- COURT NO. Order Dtd.

56005/202517.07.2025  _-7077 o [P. K. BARIK 3 oLD 2025-07-15

_ ABLAPL- COURT NO. Order Dtd.

56006/2025(17.07.2025 P00 o |P. K. MISHRA e 5025-07-1¢ |BRIL-2

_ CONTC- COURT NO. Order Dtd.

56009/2025|17.07.2025 2639/2025 |F-K-JENA 17 2025-07-16

_ CONTC- COURT NO. [Order Dtd.

6010/202517.07.2025 |0 70 |SK. SAMIM e 20550716

_ CONTC- COURT NO. [Order Dtd.

6011/202517.07.2025 |72, 0 0 [P.K.JENA e 20550716

: WP (C) - COURT NO. [0rder Dtd. |[WRIT

6012/2025117.07.2025 11 9593/5025 R+ SAMAL 17 2025-07-16 |BRANCH-8
WRIT

: WP (C) - COURT NO. [Order Dtd. |BRANCH

6013/2025117.07.2025 |y 9555/9025 R+ SAMAL 17 2025-07-16 | (DIVISION |
BENCH-2)

56014/2025(17.07.2025  [WP(C) - R.SAMAL COURT NO. [0rder Dtd. |WRIT

[

1

[




[19284/2025 | 17 2025-07-16 |BRANCH-2
N YA cou wo-forar pra. sz
cossrzozir.onaons WECL o cou 0. orger ozt
56017/2025|17.07.2025 ?gégé;2025 K.PARIDA igURT NO. Sggifogfié e
56018/2025|17.07.2025 ?géi;;2025 K.PARIDA igURT NO. gggifogffé giiECH—5
56019/2025(17.07.2025 ?gégé;2025 K.PARIDA SSURT NO- gggifogffé
$6020/2025 |17.07.2025 ?gég;;ZOZS K.PARIDA iSURT NO. gggﬁfogffé QE£ECH_6
56021/2025|17.07.2025 ?fégé;zozz G SUNDARA igURT NO- gggifogffé giiECH—l
56022/2025|17.07.2025 ?iég;;zozz G SUNDARA SSURT NO- gggifogffé giiECH—l

WRIT
R R IV wp— coo 0. e o,
BENCH-1)

56050/2025 (17.07.2025 ?Ség;;zozS A.K.ROUT gogig NO. gggngSEié
56051/2025(17.07.2025 253235025 BALARAM SINGH gogig NO. SESEEOSEfé
$6052/2025 |17.07.2025 5522;2024 C. KASTURI Sogig NO. ggggflgfgi
56053/2025|17.07.2025 ?22252625 BALARAM SINGH gogig NO- Sgggfogfié BATL-2
56054/2025|17.07.2025 222?5;625 BALARAM SINGH gogig NO- ggg?fOSEfé BATL-2
56055/2025(17.07.2025 g?éﬁS;OZS BALARAM SINGH gogig NO. ggggflgfgi ﬁ?égINAL
56056/2025|17.07.2025 ?gégé;2025 BALARAM SINGH gogig NO- gggngSEii
56057/2025(17.07.2025 ?gégg;2025 BALARAM SINGH gogig NO. Sgggfogfii giiECH—B
56058/2025 17.07.2025 ?g;g;;ZOZS S.BISWAL Sogig NO. ggg?fOSEfé EE;ECH

| —)

1 N ~ —

)\

1

1




(DIVISION |

BENCH-2)
56059/2025|17.07.2025 ?g;gg;2025 BALARAM SINGH Sogig NO- gggngSE?i giiECH—7
56061/2025|17.07.2025 g???;;ozz G.R.PATRA gogig NO. Sggifogfgé ;iggINAL
6062/2025(17.07.2025  (C0VE- I K. MOHANTY oSt S T pares  [henTHAL

COURT
56063/2025|17.07.2025 i?ggf;011 A.K.SWAIN SOURE HO- ggggfogffé ;?égINAL
$6064/2025|17.07.2025 E§Z¥5621 P .K.MOHANTY EOURT NO. Sﬁiﬁfogffg ;?égINAL
$6065/2025 |17.07.2025 ig?ggga J.LENKA EOURT NO. gggﬁfogffé gégigION
56066/2025|17.07.2025 23355024 B.MAHALI SEURT NO- gggifOSEg% iéigAL

SEC.
56068/2025|17.07.2025 g@?é;o25 P.K.BARIK SEURT NO- 8§§§flgfgi
6069/2025(17.07.2025 L2585 5. K. SAHOO SOURT NO- Drder Dre ApoEAL

SEC.

WRIT
6070/2025(17.07.2025 (120007 ) . NATK oo ser0ro16 | (prvisron|

BENCH-3)
56071/2025|17.07.2025 2;@53;025 R K MALLICK ggURT NO. ggggfogffé
56073/2025(17.07.2025 ?géié;2025 C.R.NAYAK SEURT NO. gggngSEfé
56074/2025|17.07.2025 ?2253;025 R K MALLICK ggURT NO- gggngSEfé BATL-2
$6075/2025 |17.07.2025 ?gég;;2023 D.K.NAIK SEURT NO. 2g§§f035fé EE;ECH_3
56076/2025|17.07.2025 22%?3;025 R K MALLICK SEURT NO- SESEEOSETé BATL-2
56078/2025|17.07.2025 2?2;3;025 R K MALLICK ggURT NO. Sgggfogfié
6079/202517.07.2025 0000 ISUBAS SAMAL COURT MO Draer oeds
$6085/2025 |17.07.2025 5222;2024 R.K.PATTANATK SgURT NO. SSSEEOSESé
6086/2025(17.07.2025 2 0FC S K DAS SOURT NO- Draer Dre

)\




_ WP (C) - COURT NO. |Order Dtd. |WRIT
56087/202517.07.2025 |10, 00" 0o IN MALLICK 20 502507-14  |BRANCH-3
_ ABLAPL- COURT NO. |order Dtd.
56088/2025(17.07.2025 [/ 0" o |S K DAS 20 5025-07-1¢ [BRIL-2
_ BLAPL- COURT NO. |order Dtd.
56090/2025(17.07.2025 [, J7'g " |SAKTI PRASAD DAS 20 025 07-1¢ [BAIL-1
WRIT
_ WP (C) - COURT NO. |order Dtd. |BRANCH
6091/2025117.07.2025 115407 /5025 [K C PANDA 20 2025-07-14 | (DIVISION |-
BENCH-2)

_ BLAPL- COURT NO. |Order Dtd.
6092/2025(17.07.2025 [/ " . |PANCHANAN PANIGRAHI 20 025 -07-1¢
_ WP (C) - COURT NO. |Oorder Dtd. |WRIT
6093/202517.07.2025 ) 5393 /50p5 N © SINHA 20 2025-07-14  |BRANCH-7
_ BLAPL- COURT NO. |Order Dtd.
56094/2025(17.07.2025 [ oo/ . [P L MISHRA 20 0250714
_ WP (C) - COURT NO. |Order Dtd.
56095/2025(17.07.2025 g1 ,5) 50,5 [P K MOHANTY 20 0950715
_ WP (C) - COURT NO. |Oorder Dtd. |WRIT
56096/2025 (17.07.2025 10,00 o0, [RANJIT MOHANTY 0 5025-08-26  |BRANCH-6
_ WP (C) - COURT NO. |Order Dtd.
56097/2025 (17.07.2025 |7 70 oo . M K MOHANTY 5 0250715
_ WP (C) - COURT NO. |order Dtd. |WRIT
6098/2025(17.07.2025  |Toor0 o0, M BEHERA 5 5025-07-10  |BRANCH-8
_ WP (C) - COURT NO. |Oorder Dtd. |WRIT
6099/2025|17.07.2025 |1 55449/5025 |7 R KAR 12 2025-07-10 |BRANCH-7
_ WP (C) - COURT NO. |Order Dtd.
56100/202517.07.2025 | J,00" 0. N BEHERA 5 0250716
_ WP (C) - COURT NO. |order Dtd. |WRIT
6101/2025117.07.2025 1) 535 /50,5 BIPLAS 12 2025-07-15 |BRANCH-2
_ WP (C) - COURT NO. |Order Dtd. |WRIT
6102/2025(17.07.2025 |70 [PRAMOD JENA 0 5025-07-15  |BRANCH-7
_ ARBP- COURT NO. |order Dtd.
56103/2025 (17.07.2025 [, 070, M K SWAIN 0 2025-07-15 M-J.C.

CHIEF
3 WP (C) - , o Order Dtd.
56104/2025(17.07.2025 |12y o0 o (B R SENAPATI JUSTICE'S g0 o™ o s

COURT

CHIEF
) WP (C) — , o Order Dtd.
56105/2025 (17.07.2025 |12, 00,0 |T K NAYAK JUSTICE'S g0 o™ o 7

COURT
56106/2025(17.07.2025 WP (C) - 'S K SAHU CHIEF Order Dtd. |WRIT




19059/2025 JUSTICE'S |9999-12-31 |BRANCH-5
COURT
CHIEF
: WP (C) - o [Order Dtd. |WRIT
56107/2025|17.07.2025 19060/2025 |S K SAHU C.0. JUSTICE'S |0566_19-31 |BRANCH-4
COURT
CHIEF
: WP (C) - o [Order Dtd. |WRIT
56108/2025|17.07.2025 14681/2025 R K BARIK C.0. JUSTICE'S |)0oc 0716 |BRANCH-1
COURT
CHIEF
_ CONTC- , o Order Dtd.
6110/2025/17.07.2025 |05, 00,5 S K SAHOO c.o0. JUSTICE'S |0 c_g7-11
COURT
CHIEF
: WP (C) - o [Order Dtd. |WRIT
56112/2025|17.07.2025 1930/2025 |K-C-PANDA C.0. JUSTICE'S |) 0o c 0716  |BRANCH-5
COURT
: MATA~ COURT NO. |Order Dtd.
6113/2025/17.07.2025 [, 05,5 L K NAYAK c.0. 5 2025-08-12
: WP (C) - COURT NO. |Order Dtd. |WRIT
6114/2025|17.07.2025 |/ 00 /50,5 A SRHOO c.o. 5 2025-07-16  |BRANCH-2
: CMP- COURT NO. |Order Dtd. |WRIT
6115/202517.07.2025 oo 500 (M K MOHANTY c.o. 5 2025-07-16  |BRANCH-1
: BLAPL- COURT NO. |Order Dtd.
6117/2025/17.07.2025 [ " 5055 [RRUN KUMAR JATI c.o. 25 2025-07-1¢ |BAIL-1
: BLAPL- COURT NO. |Order Dtd.
6118/2025|17.07.2025 |00 50,5 |(GRNESH SAHOO c.o. 5 2025-07-1¢ |BAIL-2
: CRLMC- COURT NO. |Order Dtd.
6119/2025/17.07.2025 | /,0s /54,5, |[PEBT PRASAD DASH C.0. 5 OLD 2025-07-14
: BLAPL- COURT NO. |Order Dtd.
6120/2025/17.07.2025 [ 1" 5,5 |JADUNATH PRADHAN c.o. 2 OLD 2025-07-16
: BLAPL- COURT NO. |Order Dtd.
6121/2025/17.07.2025  [o3 5, |SARAT DASH c.o. 5 OLD 2025-07-1¢ |BAIL-2
: BLAPL- COURT NO. |Order Dtd.
6122/2025/17.07.2025 [ a0 5,5 |SARAT DASH c.o. 2 OLD 2025-07-1¢ |[BAIL-1
: WP (C) - COURT NO. |Order Dtd. |WRIT
6125/2025/17.07.2025 |} 355 /50,5 K. C. SWAIN c.o0. > OLD 2025-07-16  |BRANCH-5
: ABLAPL- COURT NO. |Order Dtd.
6126/2025/17.07.2025 [ oo, 5,5 P K MISHRA c.o0. 17 2025-09-03
: WP (C) - COURT NO. |Order Dtd.
6127/2025117.07.2025 |0 00 555 B- K. PATI C.0. 20 2025-07-11
Judgement
6129/2025(17.07.2025 | SE(©) ASHOK KUMAR SAHOO c.o.  |[SOURT NO-Ineql 2025-  m.g.c.
463/2022 20
07-16
3 BLAPL- COURT NO. |Order Dtd.
6131/2025|17.07.2025 [ .00 /5,5 |BALARAM SINGH c.o. 20 2025-07-1¢ |PRIL-1

55641/2025(17.07.2025 WP (C) - TAPAS KUMAR JENA GENERAL Order Dtd.




126659/2024 | 2025-07-16
) WP (C) — Order Dtd.
55642/20251(17.07.2025 17771/2025 PRASANTA KUMAR PATRI GENERAL 2025-07-08
§ WP (C) - Order Dtd. WRIT
55643/202517.07.2025 [ 5070 )55 |PRASANTA KUMAR PATRI GENERAL 2025-07-09  |BRANCH-5
) WP (C) — Order Dtd.
55644/20251(17.07.2025 17835/2025 PRASANTA KUMAR PATRI GENERAL 5025-07-09
] CMP- Order Dtd.
55645/20251(17.07.2025 1179/2024 JAGADISH JENA GENERAL 2024-12-23
] WP (C) — Order Dtd. WRIT
55646/20251(17.07.2025 29496/2019 MANAS KUMAR SWAIN GENERAL 2025-07-09 BRANCH=-2
§ WP (C) — Order Dtd. WRIT
5647/202517.07.2025 |00 oo |KABITA PATRA GENERAL 2025-07-15 |lBRANCH-1
WP (C) - Judgement
55648/20251(17.07.2025 KABITA PATRA GENERAL Dtd. 2025-
3613/2025
07-15
) CMP- Entire
55650/2025117.07.2025 1452/2024 B. JENA GENERAL Document
MISC.
] MACA- Order Dtd.
55656/20251(17.07.2025 995/2023 JEEVANJYOTI MOHANTY GENERAL 2025-07-10 éggEAL
X WP (C) — Order Dtd. WRIT
5664/202517.07.2025 |, 000 /505, [BIDYADHAR SAHU GENERAL 2025-01-03  |BRANCH-S
] WP (C) — Order Dtd.
55665/20251(17.07.2025 26672/2024 TAPAS KUMAR JENA GENERAL 2025-07-16
WRIT
§ WP (C) — Order Dtd. BRANCH
55666/20251(17.07.2025 12953/2023 SOUBHAGYA KUMAR RATH GENERAL 2025-07-15 (DIVISION |
BENCH-2)
] WP (C) — Order Dtd. WRIT
55669/20251(17.07.2025 21717/2013 SOUBHAGYA KUMAR RATH GENERAL 2025-07-16 BRANCH-4
_ BLAPL- Order Dtd.
55671/20251(17.07.2025 6053/2025 GHANASHYAM MUDULI GENERAL 2025-07-16
i WPCRL- .
55711/20251(17.07.2025 29/2025 DEBA KUMAR RATH GENERAL Entire Order
§ CRLMC- Order Dtd. CRIMINAL
55720/20251(17.07.2025 4573/2023 SAYAT KUMAR PUROHIT GENERAL 5025-07-16 MISC
§ WP (C) — Order Dtd. WRIT
5724/2025|17.07.2025 |5 0" |PRASANNA KUMAR NANDA GENERAL 2025-07-16  |BRANCH-5
] BLAPL- Order Dtd.
55725/20251(17.07.2025 6260/2025 SURYAKANTA PALAI GENERAL 5025-07-16
) BLAPL- Order Dtd.
55729/20251(17.07.2025 6045/2025 SURYAKANTA PALAI GENERAL 2025-07-16 BAIL-1

| —)




3 BLAPL- Order Dtd.
55736/2025(17.07.2025 6610/2025 RSUTOSH TRIPATHY GENERAL 2025-07-1¢ |BAIL-2
_ WPCRL- Entire
55738/20251(17.07.2025 29/2025 DEBA KUMAR RATH GENERAL Document

_ WP (C) - Order Dtd. WRIT
55780/20251(17.07.2025 34950/2023 ANIRUDDHA SETHI GENERAL 5023-11-17 BRANCH-1
] BLAPL- Order Dtd.
55804/20251(17.07.2025 4013/2025 PUSPANJALI SAHU GENERAL 2025-07-15

_ ABLAPL- Order Dtd.
55829/20251(17.07.2025 11350/2024 PUSPANJALI SAHU GENERAL 2025-07-15

) LAA- Order Dtd. FIRST
55875/20251(17.07.2025 28/2021 MANOJ KUMAR RANA GENERAL 2025-07-11 APPEAL
3 ABLAPL- Order Dtd.
55891/2025(17.07.2025 7797 /2025 |RAJENDRA NARAYAN ROUT GENERAL 2025-07-14

§ ABLAPL- Order Dtd.
55903/20251(17.07.2025 7864/2025 KUMAR KASHYAP GENERAL 2025-07-15 BAIL-2
] CONTC- Order Dtd.
55912/2025(17.07.2025 2088/2025 [VMANAS RANJAN SRHOO GENERAL 2025-07-11

] BLAPL- Order Dtd.
55917/20251(17.07.2025 1551/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-07-14

) CRLMC- Order Dtd.
55922/20251(17.07.2025 2196/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-07-14

) CRLMC- Order Dtd.
5923/202517.07.2025 700755 |RAJENDRA NARAYAN ROUT GENERAL 2025-07-14

§ ABLAPL- Order Dtd.
55926/20251(17.07.2025 4734/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-07-15

3 ABLAPL- Order Dtd.
55932/2025|17.07.2025 7831/2025 [RAJENDRA NARAYAN ROUT GENERAL 2025-07-14

) ABLAPL- Order Dtd.
55938/20251(17.07.2025 7869/2025 KHUSBU PANIGRAHI GENERAL 2025-07-15

X ABLAPL- Order Dtd.
55943/20251(17.07.2025 4853/2025 SABANA KHATUN GENERAL 2025-07-15 BAIL-1
_ SA- Order Dtd.
55944/20251(17.07.2025 250/1982 MANOJ KUMAR RANA GENERAL 1992-11-20

] SA- Order Dtd.
55945/20251(17.07.2025 251/1982 MANOJ KUMAR RANA GENERAL 1992-11-20

X WP (C) — Order Dtd. WRIT
55946/20251(17.07.2025 7204/2021 ANIRUDDHA SETHI GENERAL 2021-02-26 BRANCH-5
§ WP (C) — Order Dtd. WRIT
55947/20251(17.07.2025 9302/2021 ANIRUDDHA SETHI GENERAL 2021-03-17 BRANCH-7
§ WP (C) — Order Dtd. WRIT
5949/202517.07.2025 |15 51 o [ANIRUDDHA SETHI GENERAL 2021-03-18 |[BRANCH-8




X WP (C) - Order Dtd. WRIT
55951/20251(17.07.2025 16871/2021 ANIRUDDHA SETHI GENERAL 2022-07-08 BRANCH-6
X ABLAPL- Order Dtd.
55963/20251(17.07.2025 5075/2025 SABANA KHATUN GENERAL 2025-07-15 BAIL-2
§ WP (C) — Order Dtd. WRIT
5965/202517.07.2025 oo 0" 50, |ANIRUDDHA SETHI GENERAL 2021-03-15 |[BRANCH-7
§ WP (C) — Order Dtd. WRIT
55968/202517.07.2025 | /o005, 5 BISWARANJAN DALAT GENERAL 2095-07-15 |[BRANCH-1
X WP (C) - Order Dtd. WRIT
55970/20251(17.07.2025 6551,/2021 ANIRUDDHA SETHI GENERAL 5021-02-23 BRANCH-5
§ WP (C) — Order Dtd. WRIT
55973/20251(17.07.2025 9391/2021 ANIRUDDHA SETHI GENERAL 2021-03-19 BRANCH-7
§ WP (C) — Order Dtd. WRIT
55975/20251(17.07.2025 10808/2021 ANIRUDDHA SETHI GENERAL 2021-03-30 BRANCH-2
§ CRLA- Order Dtd. CRIMINAL
55984/20251(17.07.2025 58/2015 HIMANSHU SEKHAR DAS GENERAL 2025-07-14 APPEAL
) CONTC- Order Dtd.
55987/20251(17.07.2025 92/2018 MANOJ KUMAR RANA GENERAL 2018-02-07
] WP (C) — Order Dtd.
55988/20251(17.07.2025 15029/2025 TAPAS KUMAR JENA GENERAL 2025-05-27
] CONTC-
56030/20251(17.07.2025 92/2018 DEBASIS MUKHI GENERAL Last Order
] WPC (OAC) - Order Dtd.
56049/20251(17.07.2025 127/2018 MANOJ KUMAR RANA GENERAL 2024-05-15 OA Branch
WRIT
X WP (C) — Order Dtd. BRANCH
56060/20251(17.07.2025 7129/2025 MANAS RANJAN SAHOO GENERAL 2025-07-16 (DIVISION |
BENCH-2)
WRIT
§ WP (C) — Order Dtd. BRANCH
56067/20251(17.07.2025 6691/2025 MANAS RANJAN SAHOO GENERAL 2025-07-16 (DIVISION |
BENCH-1)
§ ABLAPL- Order Dtd.
56072/2025117.07.2025 5741/2025 BASUDEV BARIK GENERAL 2025-07-16
X WP (C) — Order Dtd. WRIT
56077/202517.07.2025 | 0’0055 [MANAS RANJAN SRHOO GENERAL 2025-07-16 |[BRANCH-8
WRIT
§ WP (C) — Order Dtd. BRANCH
56080/202517.07.2025 |05 0% 50,5 [MANAS RANJAN SRHOO GENERAL 2025-07-16 | (DIVISION |
BENCH-1)
] WP (C) — Order Dtd.
56081/202517.07.2025 | o000, [MANAS RANJAN SRHOO GENERAL 2025-07-16
) WP (C) — Order Dtd.
56082/20251(17.07.2025 6663/2025 MANAS RANJAN SAHOO GENERAL 2025-07-16
56083/2025(17.07.2025 WP (C) - MANAS RANJAN SAHOO GENERAL Order Dtd.




6660/2025 2025-07-16
) LAA- Order Dtd. |FIRST
56084/2025(17.07.2025 40/2010 MANOJ KUMAR RANA GENERAL 9025-07-16  |APPEAL
] ABLAPL- Order Dtd.
56111/2025/17.07.2025 7806/2025 |PEBIDUTTA MOHAPATRA GENERAL 2025-07-14  |[BAIL-2
_ WP (C) - Order Dtd.
55651/2025(17.07.2025 22045/2024 |STBA PRASAD SAHOO GENERAL 2025-07-0%
_ WP (C) - Order Dtd.
55675/2025(17.07.2025 9606/2025 |° K MOHANTY GENERAL 5025-04-07
] ABLAPL- Order Dtd.
55689/2025(17.07.2025 7661/2025 |F- K- DASH GENERAL 2025-07-05
i WP (C) - Order Dtd. |WRIT
55788/2025(17.07.2025 302512023 |- E+DHAL GENERAL 2023-09-26  |BRANCH—€
i WP (C) - WRIT
55809/2025(17.07.2025 3335/201g |PX PANT GENERAL BRANCH-S
55812/2025 |17.07.2025 |22 PK PANI GENERAL
’ i 137/1980
55814/2025(17.07.2025 We (C) - D P DAS GENERAL

A 22790/2017
) WA- WRIT
55816/2025(17.07.2025 1847/2024 |F BEHERA GENERAL ADDEAL
i WA- WRIT
55819/2025(17.07.2025 341/2017 |P BEHERA GENERAL ADDEAL
55823/2025(17.07.2025 OJC- P BEHERA GENERAL
. . 14034/1999
i WP (C) - WRIT
55826/2025(17.07.2025 1860/201¢ |B K MOHANTA GENERAL BRANCH-3
] TRPCRL- Order Dtd.
55828/2025(17.07.2025 522025 RITURANJAN CHHOTARAY GENERAL 2025-07-15%
i MATA- FIRST
55830/2025|17.07.2025 243/2023 B N DASH GENERAL APPEAL
i WP (C) - WRIT
55834/2025117.07.2025 2245/2020 D SAMAL GENERAL BRANCH-7
MISC.
] FAO- Order Dtd.
55835/2025(17.07.2025 301/2025 |8 HUSSIAN GENERAL 2025-07-15 |RPPEAL
SEC.

i SA- SECOND
55836/2025(17.07.2025 197/199g |T K MOHANTY GENERAL ADDEAL
] FAO- Order Dtd.
55838/2025(17.07.2025 129/2025 |NIRANJAN ROUT GENERAL 2025-07-15%
55839/2025|17.o7.2025 |WP(C)— B K MOHANTY GENERAL WRIT




26726/2020 BRANCH-7
FAO- MISC.
55841/2025/17.07.2025 K PARIDA GENERAL APPEAL
620/2019
SEC.
FAO— MISC.
55843/2025|17.07.2025 K PARIDA GENERAL APPEAL
568/2019
SEC.
MISC.
_ FAO- Order Dtd.
55844/2025(17.07.2025 974/2025 NIRANJAN ROUT GENERAL 2025-07-15 APPEAL
SEC.
FAO- MISC.
55846/2025|17.07.2025 K PARIDA GENERAL APPEAL
443/2019
SEC.
FAO— MISC.
55848/2025(17.07.2025 K PARIDA GENERAL APPEAL
27/2018
SEC.
FAO- MISC.
55850/20251(17.07.2025 K PARIDA GENERAL APPEAL
31/2018
SEC.
MISC.
) FAO- Order Dtd.
55853/2025/17.07.2025 278/2025 NIRANJAN ROUT GENERAL 2025-07-15 2EEEAL
i RSA- SECOND
55855/20251(17.07.2025 183/2023 K K MISHRA GENERAL APDEAL
i MACA-
55856/20251(17.07.2025 948/2024 S SWAIN GENERAL
MISC.
] FAO- Order Dtd.
55858/2025(17.07.2025 302/2025 NIRANJAN ROUT GENERAL 2025-07-15 APPEAL
SEC.
55862/2025|17.07.2025 ARBP- M NAYAK GENERAL M.J.C
’ Ul 40/2024 e
Order Dtd.
2021-12-
3 RSA- 0lJudgement |SECOND
55864/20251(17.07.2025 365/2013 SK SAMAL GENERAL Dtd. 2021 APPEAL
12-
01, Petition,
i WP (C) - WRIT
55865/2025(17.07.2025 1577/2023 P N NAYAK GENERAL BRANCH-2
FAO- MISC.
55868/2025/17.07.2025 D BISWAL GENERAL APPEAL
599/2019
SEC.
WRIT
i WP (C) - BRANCH
55872/2025|17.07.2025 40359/2021 D K BEHERA GENERAL (DIVISION
BENCH-3)
55877/2025 |17.07.2025  |[RoA” P K SWAIN GENERAL
’ Y 232/2007
FAO— MISC.
55879/2025|17.07.2025 201/2024 P K SWAIN GENERAL APPEAL

SEC.

1 — 1




_ MATA- FIRST
55880/2025|17.07.2025 21/2021 S P SAHOO GENERAL APPEAL
55882/2025 (17.07.2025  |[O9¢” P K MISHRA GENERAL
’ Ul 16082/2001
_ CMP- WRIT
55884/2025(17.07.2025 7a1/2021 B T NAYAK GENERAL BRANCH- 6
_ WP (C) - WRIT
55885/2025(17.07.2025 20651/2017 R K MEHER GENERAL BRANCH-2
FAO- MISC.
55887/2025(17.07.2025 L ACHARTI GENERAL APPEAL
502/2018
SEC.
_ WP (C) - WRIT
55889/2025(17.07.2025 11974/2017 B K TARAI GENERAL BRANCH-1
_ WP (C) - WRIT
55890/2025(17.07.2025 16921/2017 B K TARAI GENERAL BRANCEH-3
55893/2025(17.07.2025 We (C) - J C BARAL GENERAL
S 20094/2016
55895/2025 |17.07.2025  ["E (€)= J C BARAL GENERAL
- 14597/2016
55896/2025(17.07.2025 we (C) - J C BARAL GENERAL
i 10806/2016
_ WP (C) - WRIT
55898/2025(17.07.2025 |1 o000 |S K MOHANTY GENERAL BRANCH-6
_ CRLLP-
55900/2025(17.07.2025 1772013 D NAYAK GENERAL
_ RSA- SECOND
55902/2025(17.07.2025 202/2023 |7 LENKA GENERAL S EDEAL
_ TRP (C) -
55905/2025(17.07.2025 306/2024 |LD SAHOO GENERAL
55906/2025 17.07.2025  |CONTC™ A K BISWAL GENERAL CONTEMPT
’ Yl 2495/2022
_ WP (C) - WRIT
55908/2025(17.07.2025 | o2 0o |P N NAYAK GENERAL BRANCH-2
_ WP (C) - WRIT
55910/2025(17.07.2025 |0 50,, |K PARIDA GENERAL BRANCH-4
_ WPC (OAC) —
55913/2025(17.07.2025 20542014 |PK LENKA GENERAL OA Branch
WRIT
_ WP (C) - Order Dtd. |BRANCH
55966/2025(17.07.2025 |00 00 |S K SAMAL GENERAL 2025-06-30 | (pIvisION |
BENCH-3)
] BLAPL- Order Dtd.
55990/2025(17.07.2025 6904/2025 |SRINIBASH MOHANTY GENERAL 5025-07-1¢ |BAIL-1
55998/2025(17.07.2025  |CRLMC- \JYOTI RANJAN NAYAK GENERAL Order Dtd.




2194/2025 | 2025-07-15
] ABLAPL- Order Dtd.
56000/2025117.07.2025 7913/2025 SRINIBASH MOHANTY GENERAL 2025-07-16
] CRLMC- Order Dtd.
56007/2025117.07.2025 1639/2025 S. R. PATTNAIK GENERAL 2025-07-10
_ CRLMC- Order Dtd.
56008/2025117.07.2025 4260/2024 SARAT DASH GENERAL 2025-07-10
WRIT
- WP (C) - BRANCH
56024/2025117.07.2025 13245/2025 C DAS GENERAL (DIVISION |
BENCH-3)
- WP (C) - WRIT
56025/2025117.07.2025 2267/2025 B K MOHANTY GENERAL BRANCH=6
_ WP (C) - WRIT
56026/2025117.07.2025 12796/2025 S N SHARMA GENERAL BRANCH-6
§ WP (C) - WRIT
56027/2025117.07.2025 6884/2025 S BISWAL GENERAL BRANCH-3
§ WP (C) - WRIT
56028/2025117.07.2025 2108/2025 P K SWAIN GENERAL BRANCH=6
_ WP (C) - WRIT
56029/2025117.07.2025 16555/2025 L SAHOO GENERAL BRANCH-6
_ WP (C) - WRIT
56031/2025117.07.2025 18715/2025 A K SARANGI GENERAL BRANCH-7
_ WP (C) - WRIT
56032/2025117.07.2025 16591/2025 PK SWAIN GENERAL BRANCH-4
56033/2025(17.07.2025 |"ELC) - R N BARIK GENERAL
) AR 18795/2025
_ WP (C) - WRIT
56034/2025117.07.2025 18765/2025 R N BARIK GENERAL BRANCH-8
i WP (C) — WRIT
56035/2025117.07.2025 18367/2025 R N BARIK GENERAL BRANCH-2
WRIT
| WP (C) - BRANCH
56036/2025|17.07.2025 18243/2025 R N BARIK GENERAL (DIVISION
BENCH-3)
56037/2025(17.07.2025 We (C) - R N BARIK GENERAL
18238/2025
56038/2025|17.07.2025 |"ELC)~ J BEHERA GENERAL
) Y 12723/2025
» WP (C) - WRIT
6039/2025(17.07.2025 |10’ 50,0 (S D JENA GENERAL BRANCH-8

| —)




CONTC-

56040/2025(17.07.2025 3029/2025 J SAHOO GENERAL
i CONTC-
56041/2025|17.07.2025 172272025 C R NAYAK GENERAL
i BLAPL-
56042/2025(17.07.2025 6236/2025 A K BISWAL GENERAL
$6043/2025|17.07.2025 | B~ A K BISWAL GENERAL
’ Yl 726/2025
i MACA-
56044/20251(17.07.2025 2 /2025 M MISHRA GENERAL
i CRLMC- CRIMINAL
56045/20251(17.07.2025 178072025 A K BARIK GENERAL MISC
$6046/2025|17.07.2025 |"ELC)~ P N NAYAK GENERAL

e 26778/2024
i WP (C) - WRIT
56047/2025(17.07.2025 30103/2024 N K ROUT GENERAL BRANCH-2
i WP (C) - WRIT
56048/2025(17.07.2025 146352024 J R BEHERA GENERAL BRANCH-2
] CMP- Order Dtd.
56089/2025(17.07.2025 998/2025 J. P. KAR GENERAL 2025-07-1¢
] WP (C) - Order Dtd.
56109/2025(17.07.2025 14016/2025 JP KAR GENERAL 5999-12-31
i WP (C) - WRIT
56116/2025(17.07.2025 12962/2023 S KHAN GENERAL BRANCH-6
] BLAPL- Order Dtd.
56123/2025(17.07.2025 6635/2025 MANOJ KUMAR PANI GENERAL 2025-07-16
i WP (C) - Order Dtd. WRIT
56124/2025(17.07.2025 19112/2025 B. N. SHADHANGI GENERAL 2025-07-16 |[BRANCH-&
i ABLAPL- Order Dtd.
56128/2025(17.07.2025 7832/2025 S. CHOUDHURY GENERAL 2025-07-14
] BLAPL- Order Dtd.
56130/2025(17.07.2025 6641/2025 DURGADATTA MOHAPATRA GENERAL 2025-07-16

NIC



